PROCEEDINGS OF THE HIGH COURT FOR THE STATE OF
TELANGANA AT HYDERABAD

Sub: RECRUITMENT - Telangana State Judicial (Service and
Cadre) Rules 2017 - Inter-se-Seniority of Civil
Judges (Junior Division) appointed during the vyears
2014 to 2019 - Provisional Inter-se-Seniority fixed as per
Rule 13(b) and Schedule-B of the Telangana State
Judicial (Service and Cadre) Rules 2017 - Objections if
any, called for - Regarding.

Ref: 1.G.0.Ms.No.63, Law (LA&J-Home-Courts.A) Department,
¢t.9.9.2016 and G.0.Ms.No.164, Law
(LA&J- Home- Courts.A) Department, dated 27.9.2016.

2.G.0.Ms.No.64, Law (LA&J-Home-Courts.A) Department,
dated 09-09-2016.

3.G.0.Ms.No.84, Law (LA, LA & J-Home-Courts.A2) Dept,,
dt.10.11.2017 and G.0.Ms.No.12, Law (LA, LA & ] -
Home-Courts.A2) Department, dated 29-03-2018.

4. G.0.Ms.No.53, Law (LA, LA & J- Home- Courts.A2)Dept,
dated 15.09.2018.

5. G.0.Ms.No.2, Law (LA, LA&J-Home-Courts.A2) Dept.,
dt. 06-01-2020 and G.0.Ms.No.36, Law (LA, LA&J-
Home-Courts.A2) Department, dated 28-09-2020.

ko

Order Roc.No0.56/2022-RC Dated: || .04.2022

The High Court has prepared the provisional Inter-se-Seniority
of the Civil Judges (Junior Division) appointed during the years 2014
to 2019 as per merit and as per Rulel3(b) and Schedule-B of the
Telangna State Judicial (Service and Cadre) Rules 2017.

All the Officers concerned are hereby required to send their
objections, if any, about the Iner-se-Seniority of the Officers fixed
and communicated to them now, at the earliest, but not later than
25.04.2022 to the Registrar (Recruitment), High Court for the State
of Telangana, Hyderabad-500066, for finalizing the matter. Any
objections received after 5.00 p.m.on 25.04.2022 will not be
considered at all.
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The list of provisional inter-se-seniority of the Civil Judges
(Junior Division) appointed during the years 2014 to 2019 is
annexed herewith for information. '

The list of provisional inter-se-seniority is also placed in the
website of the High Court tshe.gov.in for information.

FAC.REGISTRAR (RECRUITMENT)

To

1. All the Officers Concerned. (Through the Principal District Judge/Unit
Head/Head of the Office).

2. All the Principal District Judges / Unit Heads in the State of
Telangana. (With a request to get it communicated to the
concerned Officers” working in their Unit.)



PROVISIONAL INTER-SE-SENIORITY LIST OF THE CANDIDATES
APPOINTED TO THE POST OF CIVIL JUDGE (JUNIOR DIVISION)
DURING THE YEARS 2014 TO 2019.

kKK

The candidates selected under the Notification issued in the
year 2014 (ROC.No0.15/2014-RC) and appointed in the year 2016,
vide G.0.Ms.No.63, Law (LA&J-Home-Courts.A) Department, dated
9.9.2016 and G.0.Ms.No.164, Law (LA&J)-Home-Courts.A)
Department, dated 27.9.2016 issued by the Government of
Telangana.

Continuation of Cycle-28

S.NO. | NAME OF THE OFFICER ROSTER MARKS
POINT SECURED

423. | Rita Lalchand 12 68.35

424, | Shiva Ranjani Vejja 13 68.05

425. | Sucharitha Edavalli 14 67.30

426. | Lakshmi Tulluru (RT) 15 52.40
(DOB.25.12.1967)

427. | Guda Anusha 16 64.55

428. | Satyanarayana Rao Pakala 17 61.90
(Removed from Service)

429, | Kavitha Kamalapuram 18 60.80

430. | Angidi Pradeep 19 60.40

431. | Suresh Kamishetti (RT) 20 52.40
(DOB.02.08.1975)

Cycle-29

432. | Venkata Mallik Subrahmanya | 58.80
Sarma Karra

433. | Ravi Parvatapu 2 58.60

434. | Angadi Nirmala 3 58.20

435. | Usha Kranthi Vampu 4 56.10

436. | Kiran Kumar PB (RT) 5 51.80

437. | Sampathi Rao Chandana 6 56.10

438. | Laxmana Chary Peddipata 7 55.55
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439, | Shalini Shakelli 8 55.50

440. | Suryawar Manjula 9 54.95

441. | Rama Rao Battula (RT) 10 48.50

442.| Radhika Gundla 11 54.65

443. | Sowmya Vardha 12 54.55

444, | Poladi Shirisha 13 54.40

445, | Syama Sundar Nakka 14 53.75

446. | Rama Mohan Reddy 15 43.75
Dhanugonda (RT)

447. | Peddi Chandana 16 53.50

448. | Vindhya Naik 17 52.55

449, | Bommathi Bhavani 18 52.20
(D.0.B.17.09.1977)

450. | Manikanta Ande 19 52.20
(D.0.B.17.02.1988)

451. | Murali Mohan Thotakadi 20 33.30
(RT) |

Cycle-30

452. | Swarnalatha Alakuntla 1 52.15

453. | Jeevan Suraj Singh 2 51.70
(D.0.B.30.04.1981)

454. | Farheen Kouser 3 51.70
{D.0.B.16.05.1982)

455. | Devarapalli Nageswara Rao 4 51.60

456. | NO CANDIDATE 5 -

457. | Ushashree Mekala 9] 51.05

458. | Rubina Fatima 7 49.60

459. | Devi Manasa Panthagada 8 49.30

460. | Anitha Kurakula 9 46.75

461. | NO CANDIDATE 10

462. | Sanketh Mithra V 11 46.30

463. | Sura Sumalatha 12 45.50

464. | Meesala Venkateswarlu 13 45.00

465. | Challuri Sampath 14 44.35
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The candidates selected under the Notification issued in the
year 2015 (ROC. No0.54/2015-RC) and appointed in the year 2016,
vide G.0.Ms.No.64, Law (LA&J-Home-Courts.A) Department, dated
09-09-2016 issued by the Government of Telangana.

Continuation of Cycle-30

466. | NO CANDIDATE 15

467. | Rani Kokonda 16 58.10

468. | Pavan Kumar P 17 53.25

469. | Shalini Lingam 18 53.50
(D.0.B. 17.08.1990)

470. | Anamika 19 53.50
(D.0.B. 26.03.1992)

471. | NO CANDIDATE 20

Cycle-31

472. | Srikanth Kanchamila 1 52.85

473. | Manjula Narisetti 2 51.30

474. | Priyanka B 3 50.85

475. | Hussain Bukya 4 41.75

The candidates selected under the Notification issued in the
year 2016 (ROC. N0.36/2016-RC) and appointed in the year 2017,
vide G.0.Ms.No.84, Law (LA, LA & J-Home -
Courts.A2)Department, dated 10.11.2017 and G.0.Ms.No.12, Law
(LA, LA&J-Home-Courts.A2) Department, dated 29-03-2018, issued
by the Government of Telangana.

Continuation of Cycle-31

476. | Lavanya Rangepalli (RT) 5 43.83
477. | Siri Sowjanya Rupakula 6 53.33
478. | Salma Fatima 7 52.83
479. | Khushboo Upadhyay 8 50.50
480. | Chandishwari Devi Kalva 9 48.83
481. | Sowjanya Kalleda (RT) 10 43.33
482. | Pooja Kandukuri 11 48.67
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483. | Kavitha Gujjula 12 47.00
484. | Swathi Murari 13 46.50
485. | Gopi Krishna Kumaram 14 46.00
486. | Ravinder Porika (RT) 15 29.83
487. | Thirupathi Uppuleti 16 42.00
488. | Ajay Kumar Rayapuram 17 40.83
489. | J.Prashanthi (Jarapala) 18 34.67
490. | NO CANDIDATE 19 -
(DIRECT RECRUITMENT)
491. | Sudhakar Kareddula (RT) 20 29.17

The candidates selected under the Notification issued in the
year 2017 (ROC. N0.04/2017-RC) and appointed in the year 2018,
vide G.0.Ms.No.53, Law (LA, LA & J-Home-
Courts.A2)Department, dated 15.09.2018, issued by the
Government of Telangana.

Cycle-32

492. | Himanshu Arya 1 43.83
(Not Joined in the post
vide Order ROC.N0.5924/2018
-B.SPL., dated 06.11.2018)

493. |Honey (Not Joined in the 2 43.33
post)

vide Order ROC.N0.5924/2018
-B.SPL., dated 17.12.2018)

494. | Deepak Yadav (Resigned) 3 41.33
vide Order ROC.N0.5924/2018
-B.SPL., dated 07.08.2020)

495. | Swapna Thotaramudi 4 38.33

496. | Saritha Modukuru (RT) 5 30.50
[Removed from service vide
High Court’s Proceedings ROC.
No0.2079/2020-B.Spl, dt.29-10-
2020]

The candidates selected under the Notification issued in the
year 2019 (ROC. No0.15/2019-RC) and appointed in the year
2020, vide G.0.Ms.No.2, Law (LA, LA&J-Home-Courts.A2)
Department, dated 06-01-2020 and G.0.Ms.N0.36 Law (LA, LA&J-
Home-Courts.A2) Department, dated 28-09-2020, issued by the
Government of Telangana.
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Continuation of Cycle-32

497. | Taduru Mahathi Vaishnavi 6 269.00
498. | Swathi Bhavani Potla 7 241.16
499, | Anusha Otturi 8 241.00
500. | Deepa Kasaragadda 9 237.50
501. | Neelima Muddasani 10 225.66
(RT)
502. | Srinija Kohirkar 11 236.50
(D.0.B.02.10.1992)
503. | Prateek Sihag 12 236.50
(D.0.B.09.11.1993)
504. | Thirchinapalli S P Bhargavi 13 235.50
505. | Sridhar Mandhani 14 234.66
506. | Arif Shaik (RT) 15 218.50
507. | Niharika Juttur 16 233,16
508. | GSL Priyanka L 231.50
509. | Mukesh Janamanchi 18 231.16
510. | Yashwant Singh 19 230.83
511. Madhavi Vinukonda (RT) 20 214.16
CYCLE - 33
S.NO. | NAME OF THE OFFICER ROSTER MARKS
POINT SECURED
512. | Shirisha Katkojwala 1§ 230.66
(D.0.B.03.05.1988)
513. | Keerthi Chandrika Reddy 2 230.66

Devarapalli (D.0.B.27.07.1996)

514. | Sai Kiran Kasamala 230.50

3
515. | SHR Teja Chakravarthi Malla 4 228.66
(Resigned)vide Order ROC.N0.1910
/2021-B.SPL., dated 09.07.2021)

516. | NO CANDIDATE (RT) 5 -

517. | Bhavya Kovi 6 227.33
518. | Nishka Patrudu Gummalla 7 227.00
519. | Mounika Ponnapalli 8 226.00
520. | Nerella Venkata Hyma Pujitha 9 225.66
521. | NO CANDIDATE (RT) 10 E

522. | Suman Grewal 11 225.00
523. | Aparna Malladi 12 223.90
524. | Penumala Gopika Naga Sravya 13 223.16
525. | Shereena Mohd 14 223.00
526. | NO CANDIDATE (RT) 15 -

527. | Gayathri Vemugadda 16 222.33
528. | Santhi Soni Noothakki 17 220.83
529. | Devendra Babu D 18 220.66
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530. | T Durga Rani Kalidindi 19 220.50
531. | NO CANDIDATE (RT) 20 -
CYCLE - 34
S.NO. | NAME OF THE OFFICER ROSTER MARKS
POINT SECURED

532. | Ajay Ullam 1 217.83
533. | Shalini Racharla 2 217.33
534. | Venkatesh Durva 3 216.33
535. | Girija Tirandasu 4 215.66
536. | NO CANDIDATE (RT) 5 -
537. | Saritha Matta (D.0.B.30.08.1981) 6 215.00
538. | Himabindhu Golla 7 215.00

(D.0.B.20.05.1988)
539. | Chaitanya Angari(D.0.B.20.06.1990) 8 215.00
540. | Ramachanrarao Nadendla 9 211.66
541. | NO CANDIDATE (RT) 10 -
542. | Anitha Damodar Rapol 11 211.33
543. | Gouse Pasha Md 12 211.16
544. | Dheeraj Kumar Damera 13 211.00
545. | Sravana Swathi Chintada 14 210.16
546. | NO CANDIDATE (RT) 15 -
547. | Swaroopa Kaatam 16 208.33
548. | Priyanaka Siricilla (D.0.B.20.6.1988) 17 207.33
549. | Kavya Jada (D.0.B.01.10.1990) 18 20733
550. | Nidhi Raj 19 207.16

(Discharged from Service

vide Order ROC.N0.1060/2021-B.SPL.,

dated 31.03.2021)
551. | NO CANDIDATE (RT) 20 -

CYCLE - 35
S.NO. | NAME OF THE OFFICER ROSTER MARKS
POINT SECURED

552. | Jada Vineel Kumar 201,33
553. | Soundarya Kushanapalli 200.83
554. | PrithviRajD T 200.00
555. | Dilip Kumar Naik S R 178.16

FAC.REGISTRAR (RECRUITMENT)




